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'THB PATENT OFFICB
PATENTS AND DEBSIGNS

Calcutta, the 14th October 2000

ADDRESS AND JURISDICTION OF THE OFFICES OF
THE PATENT OFFICB

nch Offices at Mumbai. Delhl and Chennai having Territo-
Jurisdiction on & Zonal basls as shown below —

Patent Office Branch,

Todi Estates, ird Floor,
Lower Parel (Weat),
Mumbei-400 013,

The States of Gujarat,
Manharashtra, Madhya

Pradesh and Gon and the Unlon
Territories of, Daman and

Diu and Dadra and Nagar Havell.

Telegraphic address “PATOFFICE"
Fhonc No 482 5092
Fax No. 022 495 0622,

‘Patent Office Branch

Unit No, 401 to 405, TTTrd Floor,
‘Municipal Market Building.
Sernawatl Mare Karol Boph,

New Delhi-110 005.

The States of Harvana,
Himachal Pradesh, Tammn and
| Kashrmir. Punjab. Raiasthen,
Uttar Pradesh and Dethi and
the Tinion Terrtory of
Chandigarh

“fklagrarhic nddrace “PATENTOFIC"
Phone No. 578 2532
Fax No. 011 576 6204

1287 @1/2000

h‘F'he Patent Office has its Head Office at Calcutta and
¥

Patent Office Branch,
Winf 'C (CH4, A),

Floor, Rajai Bhavan,
Besant Nagar, -600 090,

The States of Andhra Pradesh,
Karnataka, Kerala, Tamilnadu and
Pondicherry and the Union
Territorles of Laccadive, Minjcoy
aod Aminldivi lslands.

Telegrarhic addreay “PATENTOFPIS”
Phone No. 490 1493
Fax No, 044 490 1492,

Patent Office (Head Office),
“NTZAM PALACE", 2nd M.5.0.
Building, 5th, 6th & 7th

Floors, 234 /4, Acharya Js_gadilh
Bose Road, Calcutts-700 u20.

Reet of Indis.

Telegraphic address “PATENTS”
Phone No. 247 4401
Fax No, 033 247 3851,

All annlications. notices. statements or other docnments
or any fees required by the Patents Act, 1970 and the Patents
(Amendment) Act. 1999 or the Patenta Ruoles. 1972 as
amended bv the Patents (Amendmenty Rules. 1999 will he
received only at the appropriate offices of the Patent Office,

Fees ' —The fees may either be paid in cach or mav be
sent by Bank Draft or Chegues pavable to the Controller of
Patents drawn on e schedwed Bank at the place where the
sppropriate office la sitnated. s
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CORRIGENDUM

In the Gazette of India. Part-ITl. Sec. 2 dated the 29tk
Julv. 2000. Tn pace—§05 Cal-2 rend the application for
l;;;lnt No. 901/Del/91 (184289) filed on 23rd September,

In the Gazette of Tndia. Part-JIT, Sec. 2 dated the 17th
Aueust 2000 Tn pase—652. Col.-2 read the apolcation for
Patent No 570/C=1/95 (184371) filed on 22nd May, 1995
instead of 570/Cal /2000.

APPTICATION FOR THE PATENT FILFD IN THE
PATENT OFFICE BRANCH AT TODI ESTATE. 3RD
FLOOR, SUN MILL COMPQOUND, LOWER PAREL (W),

MUMBAI-409 013

31-7-2000

713 /Mum /2000 Hindustan Lever I imited, *“Cosmetic com-
position with improved benefit agents”

714 /Mum /7]0(\0 Kiran Anant Naik. “Hybrid thermal power
plant”.

715/Mum/?000 Baver Aktiencesellschaft. “Pracess fer
premaring 2-chlora-4-n:treal ky“-ensene®™.
(Priority Date : 27-8-99) Germany.

716 /Mum /2000.

Baver Aktienvesellschaft  “Process for
prenaring monodisperse anion exclhancers”,

(Priority Date : 27-3-99 & 12-11-99) Germany.

717 /Mum /2000. Westinghouse Air Brake  Company
“Aftercooler having bypass passige integrally
formed therewith”.

(Priority Date : 24-3-99) US.A.

718 /Mum /2000. Westinghouse  Air  Brake Company
“Norm~lly oven purge valve”. (Puority Date :
24-8-99) US.A. B

719/Mum [2000. Westmghouse Air  Brake Company.
“A susnensioon svstem for a cor mounted troke
17-9-99) U S.A.

assembly”. (Priority Date :

1-8-2000
720 /Mum /2000 Hindnstan [ aver Tvmlted “Composition "

for enhancement of detaroency™. .

721 /Mum /2000, Tata Tnetitnte ¢f Fondamental Research.
“Prelonded narebolic dish anten1a & the method
of making it”.

722/Mum /2000 Baver Aktienoaselluchnft “Process for
preparine  monnodisperee anicn exchanger: having
strongly hasic  functinonsl  eroup<’ (Priority
Date : 27-8-99 & 10-11-39 Termany.



